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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Wit Petition (Cvil) No(s).334/2001
IN RE: DEATH OF 25 CHAI NED | NMVATES | N ASYLUM
FIRE IN TAM L NADU
(Wth appln.(s) for directions and inpl eading party and
i mpl eadnent and i ntervention)
W TH
Wit Petition (Cvil) No.562/2001
SARTHAK REG STERED SCCI ETY & ANR. Vs. UNION OF I NDI A & ORS.
Wit Petition (Cvil) No.118/2004
RAHUL JANI Vs. UNION OF INDI A
(Wth Ofice report)
Wit Petition (Cvil) No.613/2004
IN RE : SUDI NALAY REHABI LI TATI ON SHELTER HOMVE FOR
MENTALLY CHALLENGED WOVEN AND CHI LDREN
(Wth office report)
SLP(C) No. 19178/ 2012
SOUTH | NDI AN CELL FOR HUMAN RI GHTS & EDUCATI ON Vs.
MENTAL HEALTH AUTHORI TY & ORS.
Wit Petition (Crl.) No.1900/1981
DR. UPENDRA BAXI Vs. STATE OF UTTAR PRADESH & ORS.
(For directions and Ofice Report)
Date : 03/02/2017 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE THE CHI EF JUSTI CE
HON&#39; BLE MR. JUSTI CE N. V. RAMANA
HON&#39; BLE DR. JUSTI CE D. Y. CHANDRACHUD
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Dr. A°M Singhvi, Sr. Adv. (A.C.)
Ms. Shobhana Taki ar, Adv. (A. C.)
By Post
For appearing parties :
M. Mikul Rohtagi, AG
Pi nky Anand, ASG
K. Radhakri shnan, Sr. Adv.
Bi nu Tant a, Adv.
Suni t a Shar ma, Adv.
S.WA. Qadri, Adv.
R R Raj esh, Adv.
Aj ay Sharma, Adv.
G S. Makkar, Adv.
Raj Bahadur, Adv.
Karan Set h, Adv.
Sni dha Mehr a, Adv.
Pankaj Pandey, Adv.
T. A. Khan, Adv.
B. K. Prasad, Adv.
Ani | Katiyar, Adv.
D. S. Mahra, Adv.
Shreekant N. Terdal , Adv.
Sushma Suri, Adv.
Pranab Kumar Ml lick, Adv.
Soma Mul |'i ck, Adv.
Amt Bhandari, Adv.
Sebat Kumar Ml |i ck, Adv.
H mani e Kat och, Adv.
r M. Vikas Mehta, Adv.
Sanj ay Pari kh, Adv.
Ani t ha Shenoy, Adv.
N nni Susan Thomas, Adv.
Srishti Agnihotri, Adv.
Dhar ni  Subr amani am Adv.
Al'i Qanbar Zaidi, Adv.
. Jyoti Mendiratta, Adv.
- person
- person
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NHRC Ms. Shobha, Adv.
M. Bonny Mehra, Adv.
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State (NCT) Ms. Bharti Tyagi, Adv.

Ms. Shweta Si nha, Adv.

M. S.D. Singh, Adv.

State of AP M. Quntur Prabhakar, Adv.

Ms. Pragya Singh, Adv.

State of M. Anil Shrivastav, Adv.
Arunachal Pradesh M. Rituraj Biswas, Adv.
State of Assam M. Shuvodeep Roy, Adv.
State of M. Jugal Kishore G |da, Adv. Gen.
Chhattisgarh M. Aniruddha P. Myee, Adv.
M. A Selvin Raja, Adv.

State of Goa M. Pratap Venugopal , Adv.
Ms. Surekha Raman, Adv.

M. Anuj Sarnma, Adv.

Ms. Ni hari ka, Adv.

M. Aman Shukl a, Adv.

Ms. Kani ka Kal ai yar asan, Adv.

State of Qujarat Ms. Hemanti ka Wahi, Adv.
Ms. Puja Singh, Adv.

Ms. Manta Singh, Adv.

State of HP M. D.K Thakur, AAG

M. Sharig Ahned, Adv.

M. Varinder Kumar Sharna, Adv.

Ms. Pragati Neekhra, Adv.

State of J&K M. Sunil Fernandes, Adv.

Ms. Astha Sharnma, Adv.

Ms. M thu Jain, Adv.

M. Arnav Vidyarthi, Adv.

State of M. Jayesh Gaurav, Adv.
Jharkhand M. Gopal Prasad, Adv.

M. Anil K Jha, Adv.

M. R K G ha, Adv.

State of Karnataka M. V.N Raghupathy, Adv.
M. Prakash Jadhav, Adv.

State of Kerala M. N she Rajen Shonker, Adv.
G Prakash, Adv.

Ji shnu M L., Adv.

Pri yanka Prakash, Adv.

Beena Prakash, Adv.

Manu Sri nat h, Adv.

PEEFSS

State of Dr. Bheem Pratap Singh, Adv.
Maharashtra M. Nishant R Kat neshwarkar, Adv.
State of MP M. C. D. Singh, Adv.

Ms. Sakshi Kakkar, Adv.

M. M shra Saurabh, Adv.

State of Manipur M. Sapam Biswajit Mitei, Adv.
Ms. B. Khushbansi, Adv.

M. Ashok Kumar Singh, Adv.

State of Meghal aya M. Ranjan Mikherjee, Adv.
M. K. V. Kharlyngdoh, Adv.

M. Daniel S. Lyngdoh, Adv.

State of M zoram M. Pragyan Sharna, Adv.

Shi khar Gar g, Adv.

Ganesh Bapu, Adv.

P. V. Yogeswar an, Adv.

K. N. Madhusoodhanan, Adv.

T.G Narayanan Nair, Adv.

ate of Nagal and M. Edward Bel ho, AAG

K. Enatoli Senm, Adv.

Amit Kumar Singh, Adv.

K. Lui kang M chael , Adv.

El i x Gangnei , Adv.

Z.H |saac Haiding, Adv.
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State of Orissa M. S.G Mshra, Adv. Gen.
M. Sibo Sankar M shra, Adv.

M. Ki shnayan Sen, Adv.

Ms. Asiya Khan, Adv.

State of Punjab M. V. Madhukar, AAG
Ashok Aggrawal , AG

S. K. Pabbi , Adv.

Anvi ta Cowshi sh, Adv.

Kul di p Si ngh, Adv.

D sha Si ngh, Adv.

. Shivendu Gaur, Adv.

State of Raj. M. S.S. Shanshery, AAG
M. Amt Sharnm, Adv.

M. Ankit Raj, Adv.

Ms. Ruchi Kohli, Adv.

State of Sikkim Ms. Aruna Mathur, Adv.
M. Yusuf Khan, Adv.

M. Avneesh Arput ham Adv.

Ms. Anuradha Arput ham Adv.

M. Amt Arora, Adv.

For Ms. Arput ham Aruna & Co., Advs.
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State of TN M. M Yogesh Kanna, Adv.
Ms. Nithya, Adv.

M. B. Balaji,Adv.

M. Mt huvel Pal ani, Adv.

M. S. Kumar, Adv.

State of Telangana M. S. U K Sagar, Adv.
M. Mityunjai Singh, Adv.

State of Tripura M. Gopal Singh, Adv.
M. Rituraj Biswas, Adv.

Ms. Varsha Poddar, Adv.

State of M. Raj eev Nanda, Adv.
Uttarakhand M. Atif Suhrawardy, Adv.
Ms. Rachana Srivastava, Adv.

Ms. Moni ka, Adv.

M. Sukrit R Kapur, Adv.

M. Mohd. Aslam Khan, Adv.

M. Shaharyal Ali, Adv.

M. Virendra Singh Negi, Adv.

State of UP M. Irshad Ahand, AAG

M. Abhi sth Kumar, Adv.

State of WB M. Joydeep Mazundar, Adv.

M. Parijat Sinha, Adv.

M. Debojyoti Bhattacharya, Adv.

M. Rohit Dutta, Adv.

M. Soumitra G Chaudhuri, Adv.

M. Rudra dutta, Adv.

Andaman & Ni cobar M. Bhupesh Narul a, Adv.
Adm. M. K. V. Jagdi shvar an, Adv.

Ms. G Indira, Adv.

Govt. of M. V.G Pragasam Adv.
Puducherry M. Prabu Ramasubramani an, Adv.
Aj ay Bansal , AAG

Gaur av Yadav, Adv.

D. N. Ray, Adv.

Lokesh K. Choudhary, Adv.

Sumita Ray, Adv.

A. Subhashi ni , Adv.

S. U K Sagar, Adv.

Bi na Madhavan, Adv.

Akanksha Mehra, Adv.

r For Ms. Lawyer&#39;s Knit & Co, Advs.
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Kam ni Jai swal , Adv.
J. P. Dhanda, Adv.
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Ajay K. Agrawal, Adv.
Ani p Sacht hey, Adv.
Ashok Mat hur, Adv.

A.S. Pundir, Adv.

B. S. Bant hi a, Adv.

Bal aji Srinivasan, Adv.
Chandra Prakash, Adv.

D. Mahesh Babu, Adv.
Jagjit Singh Chhabra, Adv.
Jatinder Kumar Bhati a, Adv.
Javed Mahnud Rao, Adv.
Jogy Scari a, Adv.

Kam ni Jai swal , Adv.
Kamal Mohan CGupt a, Adv.
Kirti Renu M shra, Adv.
Mohit D. Ram Adv.
Mikesh K. Gri, Adv.
Naresh K. Sharnma, Adv.
Pradeep M sra, Adv.
Pranod Dayal , Adv.

Raj esh Srivastava, Adv.
Raj eev Shar ma, Adv.

Raj Singh Rana, Adv.

R Nedunar an, Adv.
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Revat hy Raghavan, Adv.
Shal i ni Chandr a, Adv.
Shiv Prakash Pandey, Adv.
Tara Chandra Shar na, Adv.
T.V. Ratnam Adv.
Vi pin Nair, Adv.
C. K Sucharita, Adv.
Cor porate Law G oup, Advs.
Ni ranj ana Si ngh, Adv.
Sumita Hazari ka, Adv.
Sushnita Lal, Adv.
Gur nreet Si ngh Makker, Adv.
A.S. Pundir, Adv.
UPON hearing the counsel the Court nmde the follow ng
ORDER
Having heard |earned counsel for wvarious interested
parties, we are  of the view, t hat t he proceedi ngs
these matters need to be deferred for sone tine.
Post for hearing after four nonths.
(Sarita Purohit) (Renuka Sadana )
Court Master Assi stant Regi strar
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